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(b) if so, the cature of the Universities
and the latest progress in thewr sancuon
and opening alongwih the likcly date by
which these would scart fuuctioning; and

(c) if not, whether a decision in each
case would be taken shortly and the likely
dates by which the decision would be
taken ?

THE MINISTER OF EDUCATION
(SHR! K.C. PANT) : (a) and (b, The
proposals for the establishment of univer-
sities in Goa and Arunacha: Pradesh have
already been approved by Central Govern-
ment and University Grants Commission.
The University in  Pondichesry is to be sex
up under an Act of Parliamen: as a Central
University for which the legislation is still
to be introduced 1n Parliament  The legisla-
tions for the Goa and Arunachal Pradesh
universities have been passed by the legis-
latures of these wunion territories The
Arunachal Pradesh University Act has been
enforced from Apol 1, 1985, According
to information avatiable, the Goa Univer-
sity Act has also come 1nto force

(¢) Does not arise_

Intreduction of Health Service Scheme
for Middle Class People

3559. SHRI N. DENNIS :
SHR1 G. BHOOPATHY : Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether it has been brought to the
notice of Government that in some cases
charges in the private pur.ing Lome in the
Metropolitan cities, particulariy in Delbs,
are very high; and

(b) if so, whether Government propose
to introduce a  health service scheme n
hospitals to cater to the muddle class on
moderate payments and extend itacilites to
depute doctors practising privately for
this purpose on a payment sharing
basis ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH AND
FAMILY WELFARE (SHR] YOGENDRA
MAKWANA): (a) and (b) The private
Nursing Homes are required to be regis-
tered under the respective Acts  subject to
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the fuifilmert  of the requirements of
physicul-cum- medical fac:l:tes &y lvic cown
under the rules There are no grovisions
for regulating the charges of such private
nursing homes,

The Government is providing free
medical facilities in  the Goveinment
Hospitals to ali the members of the general
public who may like to avail of it. These
facilities are constantiy reviewed for
improvement: within the available fizancial
TE€SOUICES,

Adult Education and Anti IHiteracy
Campaign

3560. SHRI PRIYA RANJAN DAS
MUNSI! : Will the Minister of EDUCATION
be pleased to state:

(a) whether Government are aware that
adult education and anti illiteracy campaign
among the women of minorities, Harijans
and tribals have pot yet gained any momen-
tum; and

(b) 1if so, the steps Government propose
to take in this regard ?

THE MINISTER OF EDUCATION
(SHRI K C. PANT): (a) Progress under
the Adult Education P:rograrume is moni-
tored regularly, and as per reporis received
from the Siates/Umion  Territories, the
coverage of women was 52.239 under the
Adult Education Programme, in December,
1984. The coverage of Scheduled Castes
and Scheduled Tnbes commurntues upto
Septcmber, 1984 was 2949 anu 1549
respectively of which 4819, and 374%
were  Scheduled Castes and Scheduled
Tribes women respectively.

(b) The State Governments/Union
Territories have been requested to :

(i) to lay special emphasis oa the
coverage of the target groups ramely
women, Scheduled Castes and Sche-
duled Tribes under the Aduft Edu-
cation Programme;

(i) to ensure that at least 50, of the
learners in the Acdu't Education
Centres are women;





